
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKL Y DISPATCH STATEMENT
FROM 14-09-2020 TO 18-09-2020

s, APPEAL NO. FINAL ORDER DATEOF ORDER DATE ON
NO. NO. RECEIVED FROM THE PS WHICH ORDER

TO HON'BLE PRESIDENT SENT FOR
NICE DISPATCH

PRESIDENTIMEMBERS

1 C150468/2019 50763/2020 11/9/2020 14/9/2020
2 STI5414312015 5076412020 1119/2020 1419/2020
3 C/5210012019 50765/2020 14/9/2020 16/9/2020
4 C/50041/2019 50766/2020 14/9/2020 16/9/2020
Q CI5246115288512019 50767-5076812020 1519/2020 16/9/2020

Q C/51414152809- 50769-50825/2020 15/9/2020 16/9/2020
52864/2019

7 CI5379312018 5084012020 1819/2020 1819/2020
8 C/53786/2018 50841/2020 18/9/2020 18/9/2020
9 C/5380612018 5084412020 18/9/2020 1819/2020

MISe.ORDERS
1 ST/55602/2014 50188/2020 11/912020 14/9/2020
2 STl50940/2015 50189/2020 11/912020 14/9/2020

uploaded InPDFformat on the CESTATwebsite Immediately after signature of the Hon ble members on the same day for the parties and public t large.

Thusall the interested parties and other information seekersunder R.T.IAct maydownload theseorders from CESTA site.


